Karnataka, Kerala, Tamil Nadu, Lakshadweep, Puducherry and Andaman & Nicobar slands so that
izsues and the bottlenecks coming in the way of the effective growth of touriem sector in the region
could be deliberated Upon. This was in gegquel fo two such Inter-state Regional Conferences
crganized at New Delhi (for North Central States/Union Territory Administrations) and at Gangtok,
Sikkim (for East and North East States) an August 18, 2009 and December &, 2009 respectively.

In these Regional Conferences, deliberations focused on holistic development of destinations,
utilization of Central Financial Assistance to States/Union Territory Administrations, solid waste
management at destinations, safety and security of tourlsts, cleanliness/hygiene to be maintained in
the tourism sites, developing wayside amenities on main roads, broad-basing of hospitality
education, Capacity Building of Service Providers and other issues related to tourist facilitation.

The development and promotion of fourdsm g primarily undertaken by the State
Governments/Union Territory Administrations themselves. However, Ministry of Tourism provides
Central Financial Assistance far tourism projects, identified in congultation and interaction with them,
subject to avallability of funds and inter-se-priarity under various schemes af the Ministry.

In addition, Ministry of Tourism is alsc undertaking marketing and publicity campaigns in the
overseas markets under the brand title "incredible India™ for promoting India's tourism destinations
and products.

Scholarship for students of backward classes

+#52.8HRI BRIJ BHUSHAN TWARI: Wil the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(a) the amount due to be paid as scholarship reimbursement to the students of backward
classes studying in clags one to ten and for scheolarship and fee reimbursement for those studying
beyond class ten in Uttar Pradesh;

(b) thereasons therefore, and
{c) by when this would be paid?

THE MINISTER OF SOCIAL JUSTICE AND EMPOWERMENT (SHRI MUKUL WASNIK): The
details of funds allocation and release made during 2009-10 to Uttar Pradesh as against the demand
of the State Government and keeping in view it's committed liabllity are as under:-

(Rupees in crores)

MName of the BEudgst Mational Demand of Admissible Funds released
Scheme Allccation  Allocation the State demand (*) (till date)
for the for the State
Scheme
Pre-matric 30.00 4,35 242,21 212,73 8.66
Scholarship
Post-matric 135.00 20.41 295.88 285.87 29.69
Scholarship
Total 165.00 2476 £538.09 £05.60 38.25

(*) Total Demand of the State minus the committed liability

TOnginal notice of the guestion was receved in Hindi
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%y The demand of the State Government ig far in excess of the total budget allocation
under the two schemes for the entire country. Funds are therefore, allocated to State/UTs in
proportion to their population. Accordingly, while inviting proposals from States and UTs, they are

specifically requested to send proposal within the national allocation.

Funds, over and above the notional allocation, are released subject to the availability of

funds/savings towards the end of the financial year.
Landline network of BSNL in border arsas

+¥83.SHRI LALIT KISHORE CHATURVEDI: Wil the Mirister of COMMUNICATIONS AND
NFORMATION TECHNOL OGY be pleased to state:

(a)  Government is aware that landline network of Bharat Sanchar Nigam Limited (BSNL) in
border areas of Jaisalmer, Barmer and Jalor districts largely remaineg disturbed and telephones

installed at police stations remain dead for months together;

() whether it interrupts putting & check on the activities of intruders, smugglers etc., in

border area;

(c) whether smuggling, terrarism and anti-national activities are carried out in these areas

through the communication network established across the border;

(d) whether any mechaniem s proposed for j|amming the communication netwark across

the barder; and

(g) the action under consideration for strengthening and streamlining our communication

netwaork?

THE MINISTER OF COMMUNICATIONS AND INFORMATION TECHNCLOGY  (SHRI A.
RAJAY: (&) and (b) Sir, overall the land line network of BENL in border areas of the cauntry
inclucing Jaisalmer, Barmer and Jalar districts is satigfactory and also no such complaint is reparted

that telephores installed at police stations remain dead for manths together.

(c) BSNL is extending all types of support to the district administration and cother
government agencies entrusted with the task of checking the activities of smuggling, terroriem and

anti-rational activities in border area.

Further, in order to ensure genuine use of communication facilities, Department of
Telecommurications has laid down strict subscriber verification policy for service providers. The
Telecom Enforcement, Resource and Monitoring (TERM) Cells established across the country have
been assigned auditing of the subscriber verifications process being carried out by the service

providers.,
(d) Mo, Sir.

(e) Various steps have been taken/being taken for strengthening and streamlining the

communication network . Some of impartant steps are following:

T Original notice of the guestion was received in Hindi.
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